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receipt
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claim
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1 Vikas Traders 21.01.2026    2,43,20,879.00    1,33,14,278.00  Operational              -                    -    No        43.82              -                -                     -       1,10,06,601.00  Nil 
2 Sheetal & Sons 21.01.2026 1,42,14,345.00   90,60,764.00       Operational              -                    -    No        29.82              -                -                     -           51,53,581.00  Nil 

3,85,35,224.00   2,23,75,042.00   -           -               73.64       -           -           -               1,61,60,182.00    

20.05.2020

Total

Annexure-8

Amount of claim 
under 
verification

Remarks, 
if any

Amount in Rs.

List of Creditors  as on 29.01.2026
List of operational creditors (Other than Workmen and Employees and Govrnment dues) 

Sl.N
o

Amount of 
claim not 
admitted

Name of creditor Details of claim received Details of claim admitted Amount 
of 
continge
nt claim

Amount 
of any 
mutual 
dues, 
that may 
be set- 
off

Name of the Corporate Debtor STARRH ALMOND KING PRIVATE LIMITED Date of Commencement of CIRP 

Murali Mohan Chevuturi
Interim Resolution Professional
IBBI/IPA-003/00307/2020-2021/13464
In the matter of STARRH ALMOND KING PRIVATE LIMITED
Date: 29.01.2026
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